14.08.2018 J-1

AT 2.15 P.M.

1. W.P.(C) 2919/2017
CM NO.12743/2017

AT 10.30 A.M.

1. RFA NO. 107/2017

AT 10.30 A.M.

1. CRL.A. 755/2016

PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 48
HON'BLE MR. JUSTICE RAJIV SHAKDHER

KAVITA GAURANG KANTH, BIJI RAJESH
VS. INDIAN OIL CORPORATION LIMITED ESHITA BARUAH,MEENAKSHI
& ANR ARORA, MALA NARAYAN

MADHUMANTI GHOSE

COURT NO.15
HON'BLE MR. JUSTICE VALMIKI J.MEHTA

SMT . POONAM (NOW DECEASED) THROUGH LRS K. SINGHAL
VS. SH. PRADEEP TYAGI

COURT NO.22
HON'BLE MR. JUSTICE C.HARI SHANKAR

CHARLSE HOWELL @ ABEL KOM SVETLANA KHIYUNGDZUZU,
VS. NCB SUBHASH BANSAL, SHASHWAT
BANSAL

HIGH COURT OF DELHI

13* AUGUST,2018

REGISTRAR (LISTING)



14.08.2018

12.

31.

32.

AT 10.30 A.M.

Cs(0s) 61/2016

AT 10.30 A.M.

ARB.P. 437/2018
I.A. 7725/2018

O.M.P. (T) (COMM.) 45/2018
I.A. 7727/2018

FOR PRONOUNCEMENT

COURT NO. 46 (OS-F)
NEW COURTS BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE JAYANT NATH

MOHD ASHHAR
Vs. ZEESHAN ZAMA KHAN & ANR

*kkkkkkk

COURT NO. 50 (Os - B)
NEW COURTS BLOCK (FIRST FLOOR)
HON'BLE MR. JUSTICE NAVIN CHAWLA

WORLDS WINDOW INFRASTRUCTURE
& LOGISTICS PVT. LTD.

Vs. CENTRAL WAREHOUSING
CORPORATION

WORLDS WINDOW INFRASTRUCTURE
& LOGISTICS PVT. LTD.

Vs. CENTRAL WAREHOUSING
CORPORATION

*khkkkkkkk

OF JUDGMENT (ORIGINAL JURISDICTION

RAVI GUPTA, PREETI GUPTA,
KIRTI UPPAL, MD. AMANULLAH,
MUBASHI MUSHTAQ, SIDDHARTH
CHOPRA, RAJEEV SAXENA

AMIT SIBAL, PRASHANT MEHTA,
ASHUTOSH SHUKLA, GAURAV MALIK,
NEEHARIKA AGGARWAL, DHRITIMAN ROY,
SHAIWAL SRIVASTAVA, AAYESHI
AGARWAL, ANURADHA DUTT

AMIT SIBAL, PRASHANT MEHTA,
ASHUTOSH SHUKLA, GAURAV MALIK,
NEEHARIKA AGGARWAL, DHRITIMAN ROY,
SHAIWAL SRIVASTAVA, AAYESHI
AGARWAL, ANURADHA DUTT
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